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0.002
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152/5/2/1
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0.002
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SrefraT AT
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159/4/1

28 159/4

0.024

Sravg faar
SrefraT AT
LEEEIETS

159/4/3

29 161/4/1

0.024

g &g faar
s,

161/4/1/1

30 161/4/1

0.027

g &g faar
il

161/4/1/3

31 161/4/2

0.016
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s

161/4/2/1
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0.017

oot foig, famr
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41/3

37 41 TR ATAT 0.006|[@TeT
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tri%u@rszr EED
[EEIGEECIRIS K
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ERTOT T4,
SR, 99 foar
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40 476 [ Rt | 0.585|F R Fea |
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T 7 7T SRR |

a2 |l160 ey e I 0.006|[7r=T |

43 174 SEENEY AraTa 0.058|FTrsT

44 17512 GEL GIEE] 0.002|[FrRrer FATE foar
TR

45 190/3 IGEl BIEG] 0.005||wraT=tEE foar
FHTHS

46 193/1 BEL IR 0.013||¢reres Fwme foar
LT

47 193/2 EEl EIEIE ) 0.017||¢rrg Fome foar
AT

48 193/3 IGEL GIEE] 0.009|[wZTETE 4T
TR

49 193/5 GEL Gk 0.021|| g foar
e AT

50 195/2 GEL RIELIPET 0.022|[f=TaTs g™
ot T
ki)

51 195/4/1/2 GEL RIEENEED 0.002|[TTerer FHTT =T
EELECIPGIES
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52 195/4/2 GEil RIEEIPED 0.072|[ZzTadt afa
EEIEGIERE

53 195/7, 196/1, 196/2 IGEL GIEE] 0.013|[Trerer FHT foar
RELIES

54 198 GECARA} BLEL 0.005|TetT

55 199 GECARA} ER 0.007|[7=

56 209/3/1 GEil gfafa 0.017||erst raT foaT
FAHTT AT

57 55/3 [GEll it 0.029|[xreyrars foar
A T

58 |l55/4 [t === I 0.007|[r== |

59 91/1 IBEL afefa 0.002|[= et ars fuar
SREIK]

60 91/2 BE(l [GIEE 0.023|[Htews FaT fOar
MRl

61 93 RECTEA] AT 0.005|[@s=

62 95/1 BE(l [GIEE 0.055|[TTHs=T T
THTH

63 95/2 GEil gfafa 0.044|[TretTeras wfe
AT

64 96/1 GEil [GIEE 0.012[FsTraTs e
NAEERNE)

e =7 7T R |

65 |[102 |[Frsfr Ritm || 0.011|[wer fora e |

66 10/4/2 GEil RIEEIPED 0.004|[TrsT fs farar
BEIGSRTEN

67 134/67/2/3 GEil [GIEE 0.02|(f3e= == foar
EERIGIRRR

68 18/1 GECOEA] [T 0.031|[TTeaT

69 18/3 ECARY TTEd 0.025|[xT&aT

70 2/1 GEil [GIEE 0.067|[&a T FwTe faer
T[Tl

71 2/2 GEil [GIEE 0.204|[7r=gerTer foaT
DAATA

72 31 EEl IGIEE 0.038|[Tm\ g T
T AT

73 |la6/1 G EET 0.008|[srars () |

74 46/5 GEil et 0.029|[ ===, frgrer,
wEE, A
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HEEAT,
LTHRILE Ii,
BSEEIEAREII
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75 64/4 IGEil EIEE 0.07|[=TraTs foar
IEZUEEIS]
76 64/6 IGEil Gl 0.01|[wegfersrT forsar
fOaT sme TH
EEU
77 65 EEl fef>a 0.027||f@=re AT T
HECEIEGH
78 66/1, 67/1 IGEl Gl 0.037||swrartag foar
I[EXUE RIS
79 66/3, 67/3 IGEl Gl 0.003|[wegfersrT frsar
IRELEE R
=
80 71 EEl IGIEE 0.019||FE= A1 T
81 7311, 141/73 (Frsfr [Rifr 0.015|[3er fraT Freem|
82 77/10, 80, 122/77, 127/77, |[fA=f gt 0.02|[ < afa y=re
128/77/10
83 77/2, 80, 122/77, 127/77, |[fA=fT ElEE 0.048|[zfa srraTer foar
128/77/2 THIE STATT
84 7716, 80, 122/77, 127/77, |[fAstr e 0.002|[hfa ofa wwre
128/77/6
85 8/10 IGEil e 0.301|[&=TT FHTE foar
CACSIE]
AT =T AT ST
86 122/102/2 EEl [GLEE 0.033|[xTs] foaT Samerrer
122/102/2/1
87 122/102/3 ISl IR 0.05|[¥=T == 9=t
T {EE
122/102/3/1
88 122/102/4 IGEl EIEIE ] 0.027|[ssrarfeg foar
RLEIEREES
122/102/4/1
89 127/2/1/2 EEl IGIEE 0.006||Fdw= g T
90 89/12,90,91,92,90,96,97/12|[fsfr BRI 0.01||f=ot AT el
TS I[ET, R
FH qT0T T
A FATO qTUeT,
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AT qTUS T AT
RRGRILER]
89/12/4
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89/15,90,91,92,93,96,97
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AL, I,

EREEIEIE
89/15/1
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89/19,90,91,92,93,96,97

0.067

STHTET 4T THT,
Aafrene foar
TR

89/19/1

93

89/28,90,91,92,93,96,97

0.041

T, IO,
IREEGIEREI
AT, 9TTYaT,
SHT AT AAT,
RIEEREEL
TTHITTIT, <97
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TTHIIT ITE
TTHIIITT ITE e
T T
89/28/1

94

89/29,90,91,92,93,96,97

0.057

HALE, T4,

foraorame foar
AT, 9TTYaT,
SHT AT HLAT,

O o
T, TS, qi=H
RIEEREGE
TTAITTIT, ST9T

EREEIEIE
89/29/1

95

95

o
SASIN

Al

0.01
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95/1
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T T ATH: SR

96 6/1 RECAKA gt 0.008|[S=rT faremT
6/1/3

NEEGIEG R G

97 15/1 IGEil Atef=a 0.008 Fﬁ-‘%l@ﬁll foar
EAEEIE]

98 16 EEGAKA IGESSIES 0.1||fReame

99 17 EEl EIEIE ] 0.035|[#TE foar a5
17/1

100 (|26, 28/2, 30/2, 32/2 EECAKA CIGIE G 0.99||sTrEr I T
T et

101 27 IGEil RIEGIRE? 0.101|[areHT TFeTs
e forfaes
EAEIR A
KERIBIREIES
27/1

102 28/3 IGEil RIEGIRE? 0.142|[aHTT TFesa
e forfaes
EAEIR A
KERIBIREIES
28/3/1

103 |[28/5 IGEil AT 0.033|[gar faaT Ta=e
28/5/1

104 28/6/2 IGEil CIEIGIR] 0.02|[g<r foaT T9=e
28/6/2/1

105 28/7/2 GEIl AT 0.095|[EqrY foar Ta=e
28/7/2/1

106 ||61/6 IGEil RIEGIRE] 0.018||zmsfre «fifaars
EERE G
EERS
61/6/1

T T ATH: STHIRAT

107 12 EECAKA aq 0.035|=
12/1

108 12 EECAKA aq 0.02|[==
12/3

109 13 RECAKA aq 0.013|=
13/1

110 13 RECAKA aq 0.027|==
13/3

111 15 EEGAEA aq 0.007|[=
15/1
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112 15 EEGAEA aq 0.015|[a
15/3
Total 5.013
[®T. T. NHAI/RO(MP)/Sandalpur-Badi/LA/2023/3D]
AT S, a9

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th February, 2025

S.0. 776(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5228 Dated: 04/12/2024 , published in the Gazette of India, Extraordinary, Part 1I, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of National Highway No. 146B (Budhni to Shahganj Bypass end section) in the stretch of land from Km. 73.750 to
Km. 102.000 in the district of SEHORE in the state of MADHYA PRADESH.

And whereas the substance of the said notification has been published in Newspapers “Patrika” and “Free
Press” both dated 25/12/2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the National
Highway No. 146B (Budhni to Shahganj Bypass end section) in the stretch of land from Km. 73.750 to Km.
102.000 in the district of SEHORE in the state of MADHYA PRADESH.

State: MADHYA PRADESH |IDistrict: SEHORE
SI. No. Survey/Plot Number Type of Land Nature of Area|| Name of Land
Land (in Hectares)|| Owner/Interested

Person

1 2 3 4 5 6
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Taluk: Budhni

|Vi||age: Holipura

1

|l125

||Government ||Forest

0.015|[Forest

|Vi||age: Pandado

2

I

||Government ||River

0.018|River

E

|21

||Government ||Nistar

0.019||Nistar

4

2/11

Private

Irrigated

0.011

Premnaryan Son
Kishorilal

2/13/1

Private

Irrigated

0.039

Inderbai Daughter
Muddi

2/16

Private

Irrigated

0.014

Chain Singh Son
Jawahar, Jamnabai,
Amana bai Daughters
Jawahar, Rano Bai
Widow Jawahar

2/17

Private

Irrigated

0.023

Wati Bai Daughter
ParamSukh

|l219

||Government

|Na. Kabilkast

0.066)

[Na.Kabilkasht

2/24/1, 212412, 2/24/3,
212414, 2/24/5, 2/24/6,
212417

Private

Irrigated

0.013

Tulsiram Son
Shayamlal,
Omparkash,
Suyraparkash,
Ramparkash Sons
PoolSingh, Tarabai
Widow Poolsingh,
Bullo Bai Daughter
Shyamlal, Dullo Bai
Daughter Shyamlal,
Kasturibai Daughter
Shyamlal, Aashvati
Bai Daughter
Shyamlal, Raju Mata
Etiwariya

10

2/27

Private

Irrigated

0.022

Phulvati Bai
Daughter Bisram

11

2/3

Private

Irrigated

0.017

Basanti Bai Widow
Ramcharan, Ramdas,
Karan Singh Sons
Ramcharan, Phulvati
bai Daughter
Ramcharan

12

2/5

Private

Irrigated

0.045

Rano Bai Wife
Jhawhar Singh

13

2/6

Private

Irrigated

0.003

Sunoo Bai Daughter
Parma




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

14 2[7 Private Irrigated 0.041|(Rajesh, Hitesh Sons
Mansharam

15 3/6/2 Private Commercial 0.002|[Smt. Poolwati Bai
Wife Jugraj Malviya

16 6/1 Private Irrigated 0.008||KhelanSingh,
Hunmat Singh,
Hukum Singh Sons
Chirongi lal

|Vi||age: Talpura

|17 “1 ||Government “Forest || 0.058||F0rest

|Vi||age: Pilikarar

18 11/2 Private Commercial 0.002|[Vardhman Tex Tile
Mills Limited
Chandigarh Road
Ludhiana Punjab

19 16/1 Private Commercial 0.013||Abha Rajput Wife
Aazad Singh Rajput

20 16/5 Private Irrigated 0.071{|Shayra Bi Wife
Abdulkarem

|21 ||2 ||Government ||Forest || 0.022||F0rest

|22 ||5 ||Government ||Forest || 0.158||Forest

|23 ||7 ||Government ||Nistar || 0.004||Nistar

24 9/2 Private Irrigated 0.011{|Anil Kumar Son
Heeralal

25 9/8 Private Commercial 0.03||Vardhman Tex Tile
Mills Limited
Chandigarh Road
Ludhiana Punjab

Village: Joshipur

26 152/5/2 Private Unirrigated 0.002|[Mahesh Singh Son
Mahendra Singh
152/5/2/1

27 159/4 Private Unirrigated 0.002||[Jitendra Son Bujbal
Singh , Swati, Anita
Dougthers Bhujbal
singh
159/4/1

28 159/4 Private Unirrigated 0.024|[Jitendra Son Bhujbal
Singh, Swati, Anita
Dougthers Bhujbal
singh
159/4/3

29 161/4/1 Private Unirrigated 0.024(|Dharmendra Singh
Son Aanat Singh
161/4/1/1




[T 1l—=ve 3(ii)]

HILT =T TSI AT

13

30

161/4/1

Private

Unirrigated

0.027

Dharmendra Singh
Son Aanat Singh
161/4/1/3

31

161/4/2

Private

Unirrigated

0.016

Dinesh Singh Son
Aanat Singh
161/4/2/1

32

Private

Unirrigated

0.017

Vijay Singh, Vinay
Singh Rajendra
Singh, Arvind Singh
Sons Bhure Singh,
Maya Bai, Urmila
Bai, Usha Bai
Daughters Bhure
Singh

4/1/3

33

Private

Unirrigated

0.02

Vijay Singh, Vinay
Singh Rajendra
Singh, Arvind Singh
Sons Bhure Singh,
Maya Bai, Urmila
Bai, Usha Bai
Daughters Bhure
Singh

4/1/1

34

4/2

Private

Unirrigated

0.02

Veerendra Singh Son
Moti Singh
4/2/1

35

412

Private

Unirrigated

0.012

Veerendra Singh Son
Moti Singh
4/2/3

36

41

Government

Nala

0.007

Nala
41/3

37

41

Government

Nala

0.006

Nala
41/1

38

5/2

Private

Unirrigated

0.022

Kailash Son
Ramprasad, Manibai
Wife Rajesh, Vikki,
Vikas Sons Rajesh,
Surbhi, Gayatri
Daughters Rajesh,
Jayparsad, Papu Son
Ramparsad

5/2/1

Village: R

amnagar

39

101/2

Private

Irrigated

0.003

Dinesh Singh Son
Dhan Shyam Singh

40

47/6

Government

Unirrigated

0.585

Kabil Khast
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41 99/4 Private Irrigated 0.008|[AalkaBai Wife
Fagnu

|Vi||age: Jahanpur

|42 ||160 ||Government ||Way || 0.006||Way

|43 “174 ”Government “Abadi || 0.058||Gothan

44 175/2 Private Irrigated 0.002|Yogesh Kumar Son
Brajmohan

45 190/3 Private Irrigated 0.005|(Bhagwan Singh Son
Amar Chand

46 193/1 Private Unirrigated 0.013(|Shailendra Kumar
Son Dhannulal

47 193/2 Private Unirrigated 0.017(|Shailendra Kumar
Son Dhannulal

48 193/3 Private Irrigated 0.009||Matharabai Widow
Rambharos

49 193/5 Private Irrigated 0.021(|Dhannulal Son
Kanhaiyalal

50 195/2 Private Commercial 0.022|[Leela bai Chouhan
Wife Ramratan
Chouhan

51 195/4/1/2 Private Commercial 0.002|[Rakesh Kumar
Mishra Son
Deviparasd Mishra

52 195/4/2 Private Commercial 0.072|[Indrawati Wife
Deviparasd Mishra

53 195/7, 196/1, 196/2 Private Irrigated 0.013||Rakesh Kumar Son
Purushottam

|54 ||198 ||Government ||Nala || 0.005||Nala

|55 “199 ||Government ”Forest || 0.007||F0rest

56 209/3/1 Private Unirrigated 0.017(|Ajay Gupta Son
Rupkumar Gupta

57 55/3 Private Irrigated 0.029||[Ramparsad Son
Kaniram

|58 ||55/4 ||Government ||Road || 0.007 |Way

59 91/1 Private Unirrigated 0.002{|Chotibai Daughter
Jagdish

60 91/2 Private Irrigated 0.023|[Veerendra Son Ratan
Singh

|61 ||93 ||Government ||Way || 0.005 |Way

62 95/1 Private Irrigated 0.055|[Rameshwar Son
Rambagas

63 95/2 Private Unirrigated 0.044||Gulab bai Wife
Rameshwar
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64 96/1 Private Irrigated 0.012|[Surja Bai Daughter
Rambagas

|Vi||age: Hirani

65 10/2 Private Irrigated 0.011{|Mukesh Son
Kaluram

66 10/4/2 Private Commercial 0.004|[Raj Mishra Son
Ramanuj Mishra

67 134/67/2/3 Private Irrigated 0.02||Vinay Meena Son
Laxminarayan

|68 “18/1 ||Government “Way || 0.031||Way |

|69 ”18/3 ||Government ||Way || 0.025||Way |

70 2/1 Private Irrigated 0.067(|Santosh Kumar Son
Gunnulal

71 212 Private Irrigated 0.204{|Nannulal Son
Kunnulal

72 31 Private Irrigated 0.038[|Ramsingh Son
Gannulal

|73 ||46/1 ||Government ||Abadi || 0.008 |Awadi (gaothan) |

74 46/5 Private Unirrigated 0.029||Poolchand, Mihilal,
Mahendra, Arjun
Sons Sadhulal ,
Ramkuwar Bai,
Harsadi Bai
Daughters Sadhulal

75 64/4 Private Irrigated 0.07||Gya Prasad Son
Kishorilal

76 64/6 Private Irrigated 0.01{|Madhulika Mishra
Daughter R.S.Mishra

77 65 Private Unirrigated 0.027{|Vivek Maran Son
Rajendra Maran

78 66/1, 67/1 Private Irrigated 0.037|[Bhagwan Singh Son
Kishorilal

79 66/3, 67/3 Private Irrigated 0.003|[Madhulika Mishra
Daughters
R.S.Mishra

80 71 Private Irrigated 0.019(|Vivek Maran Son
Rajendra Maran

81 7311, 141/73 Private Irrigated 0.015|[Murkesh Son
Kaluram

82 77110, 80, 122/77,127/77, ||Private Unirrigated 0.02||Niti Wife Pramod

128/77/10
83 7712, 80,122/77,127/77, ||Private Irrigated 0.048||Eti Agrawal
128/77/2 Daughters Pramod

Agrawal
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84

7716, 80, 122/77, 127/77,
128/77/6

Private

Irrigated

0.002

Niti Wife Pramod

85

8/10

Private

Irrigated

0.301

Sandeep Kumar Son
Chotelal

Village: Bansapur

86

122/102/2

Private

Irrigated

0.033

Raju Son Bhaiya lal
122/102/2/1

87

122/102/3

Private

Irrigated

0.05

Reva Devi Wife
Ranveer Singh
122/102/3/1

88

122/102/4

Private

Unirrigated

0.027

Sanjay Singh Son
Rampal Singh
122/102/4/1

89

127/2/1/2

Private

Irrigated

0.006

Nitendra Singh Son
Visnu Singh

90

89/12,90,91,92,90,96,97/12

Private

Irrigated

0.01

Kiran Gupta Wife
Rajeev Gupta
,Narendra Kumar
Pandey Son
Muktimani Panday,
Sunita Panday Wife
Narendra Panday
89/12/4

91

89/15,90,91,92,93,96,97

Private

Unirrigated

0.09

Rambharos,
Roopram, Shivprasad
Sons Mannulal,
Sharda, Uma
Daughter Mannulal,
Naval, Ranjeev,
Sachin Sons
Ramgopal, Deepa
Yadav Daughter
Ramgopal Yadav
Ramgopal Yadav
Son Mannalal
89/15/1

92

89/19,90,91,92,93,96,97

Private

Unirrigated

0.067

Jhasoda Widow
Ramesh, Nandkisor
Son Ramesh
89/19/1

93

89/28,90,91,92,93,96,97

Private

Unirrigated

0.041

Rambharos,
Roopram, Shivprasad
Sons Mannulal,
Sharda, Uma
Daughter Mannulal,
Naval, Ranjeev,
Sachin Sons
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Ramgopal, Deepa
Yadav Daughter
Ramgopal Yadav
Ramgopal Yadav
Son Mannalal
89/28/1

94

89/29,90,91,92,93,96,97

Private

Unirrigated

0.057

Rambharos,
Roopram, Shivprasad
Sons Mannulal,
Sharda, Uma
Daughter Mannulal,
Naval, Ranjeev,
Sachin Sons
Ramgopal, Deepa
Yadav Daughter
Ramgopal Yadav
Ramgopal Yadav
Son Mannalal
89/29/1

95

95

Government

Nala

0.01

Nala
95/1

Village: J

arrapur

96

6/1

Government

Unirrigated

0.008

Industrial
Department
6/1/3

Private

Unirrigated

0.008

Naresh Kumar Son
Chotelal

|Government

|N istar

0.1

|Nistar

Private

Unirrigated

0.035

Makan Son Manno
17/1

100

26, 28/2, 30/2, 32/2

Government

Unirrigated

0.99

Govt.Nagar parishad
Budhni

101

27

Private

Commercial

0.101

Vardhman Tex Tile
Mills Limited
Chandigarh Road
Ludhiana Punjab
271

102

28/3

Private

Commercial

0.142

Vardhman Tex Tile
Mills Limited
Chandigarh Road
Ludhiana Punjab
28/3/1

103

28/5

Private

Residential

0.033

Santosh Son
Devchand
28/5/1
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104

28/6/2

Private

Residential

0.02[|Santosh Son
Devchand
28/6/2/1

105

28/7/2

Private

Residential

0.095|(Santosh Son
Devchand
28/7/2/1

106

61/6

Private

Commercial

0.018||Aasish Shriniwash
Jawar Son
ShriniwasVansilal
Jawar

61/6/1

Village: J

amonia

107

12

Government

Forest

0.035||Forest
12/1

108

12

Government

Forest

0.02||Forest
12/3

109

13

Government

Forest

0.013|(Forest
13/1

110

13

Government

Forest

0.027{|Forest
13/3

111

15

Government

Forest

0.007||Forest
15/1

112

15

Government

Forest

0.015||Forest
15/3

Total”

5013

[F. No. NHAI/RO(MP)/Sandalpur-Badi/LA/2023/3D]
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